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directly advertise the product. A
second method is the sponsoring of
programmes. In this case programme
has nothing to do with the product.
Before it is shown there would be a
message saying this progremme s
sponsored by such and such .ompany.
Now, either the Tompany can choose
the programme or the Government
can buy the programme and offer it
to various companies; that is to say,
the Ministry remalns in charge of
maintaining the standard of program-
mes but companies may decide to lend
thelr names to it, ag thig would there-
by be advertised,

8hri D. C. Sharma: May I know it
the Chanda Committee will take into
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8bri Hem Barua: Muy I know if
the attention of the Government is
drawn to the objection raised, very
plausibly, by Mr. Jansan in the Hlus-
trated Weekly of Indic against the
use of this nomenclature “All India
Radio"—according to him, “All" is re-
dundant—and, if so, may I know
whether the Government hag given
any consideration to this very reason-
able suggestion? If so, what is its
reaction theretos

Shrimatl Indira Gandhi: We have

account the pros and cons of . -
cial broadcasting as they function in
some democratic countries of the
world and, if so, how are they going
to get the public opinion in those
countriegs on whether the programmes
are suitable or not.

Shrimati Indira Gandhi: T  think
we have to consider this matter not
from the point of view of other demo-
cratic countries but from the point
of view of this particular democratic
country, that is India.

Shri Basappa: May I know whether
any of our programmes like Vividh
Bharati will suffer by the introduction
of commercial programmes and, if so,
#0 what extent?

Shrimati Indirs Gandhi: I do not
think that they will suffer,
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not ¢ ed this. But I personally
think that the word formed by the
initiala “AIR" is rather appropriste,

Shrimati Ramdulari Sinha: May I
know whether the political parties will
also be entitled to use broadcasting

stations on payment of commercial
rates?

Shrimatl Indira Gandhi: This has
not yet been considered.
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Naga Hostiles

+
Shri Vidya Charan Shukis:
8hri Hem Barua:

*F1E. ! Shri Raghunath Singh:
8hri Bagri:

[sm P. C. Boroosh:

Will the Minister of
pleased to state:

(2) whether the groups of Nags
which were recently trying
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to re.enter Nageland after receiving
arms and training in Pakistan, have
been able to enter India either as a
group or in trickles;

(b) how many of these Naga hos-
tiles were arrested or killed while
attempting to cross into India; and

(c) how many of these hostiles are
estimated to have crossed over to
India after training in Pakistan dur-
ing thg‘ last gix months?

The Deputy Minister in the Minis-
try of Defence (Dr. D, 8, Raju): (a)
Yes, Sir. According to yel unconfirm-
ed reports Nagag who had proceeded
to Pakistan phave re-entered Indian
territory in small groups.

{b) One Naga hostile was killed but
none was arrested.

{c) According to unconfirmed Te-
ports, a major portion of the gung
of Naga hostileg has returned to India,

Shri Vidya Charan Shukia: May I
know if the Government have any
information ag to how many more
such Naga hostiles are under training
et present in Pakistan and if they are
taking any measures to see lhat the
Naga hostiles are not able to enter
Pakistan for such training?

The Minister of Defence (Shrl ¥, B.
Chavan): As far as we know the last
group that went to Pakistan was
1,500 in number. This was mentioned
formerly on the floor of this House.
Most of them have come back. But
there is no further information as to
the fresh groups having left Nagaland
to enter Pakistan,

Shri Vidya Charan Shokla: After
our experience of such trained Naga
hostiles which have been entering in-
to India from Pakistan for the last
three years, have we taken any special
measures to prevent this and, if so,
how was it possible for these Naga
hostiles to enter Indiay Also, have
we taken amy other special measures
now to prevent such entry?

Shri ¥. B, Chavan: The only spe-
cial measures that one can think of
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is to try to protect the borders and
to take preventive measures so that
they may not leave.

Shri Vidya Charan Shukla: Pakistani
inflltrators.

Shri Y. B, Chavan: Quite right: but
even then the position is as it is
These people had succeeded in getting
out in small groups and equally they
tried to come back; also, there they
have gucceeded partly.

Bhrl Hem Barua: In view of the
fact that the Naga hostiles are import-
ing arms and ammunition from Paki-
stan in violation of the normal laws
of the country as also of the terms of
the truce agreement, may [ know
whether the Defence Minister hos nd-
vised the Government to take political
measures against these rebel Wagas
who are doing this? If they have not,
why have they not done so?

Shrli Y. B. Chavan: The political
action is what the Government is tak-
ing about it, We are protecting this
three-mile belt all along the border.
If there is confrontation, certainly we
are trying to punish them,

Shri Hem Barua: That was not my
question. My question was specifie.
There are certain normal laws and no
Indian can violate them, If Indians
violate these normal laws, they wre
taken to task. Over and above the
normal laws, there is a truce agree-
ment and the Naga hostiles have vio-
lated the truce agreement also besides
violating the normal laws of the
country. In that context I want to
know what stepy Government have
takeri against these rebel Nagas,

8hri ¥. B. Chavan: About that agree-
ment, I will require notice as to whal
exact steps the Government have
taken.
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8hri ¥, B. Chavan: | have no infor-
mation on this point,

8hri P. C. Borocoah: May I know
whether Government have taken note
of the fact that Loe movement of Naga
bostiles from Pakistan to Nagaland is
through the Burma-Manipur border
angd not through the Burma-Nagaland
border and whether Government pro-
pose to put military control on the
inter-State border between Nagaland
and Manipur?

Shri Y. B. Chavan: Certainly some
security arrangementg are made even
in those areas,

Shrj P, K. Chakraverti: In the con-
text of the persistent attempts of the
Naga hostiles for crossing into Paki-
stan and coming back with arms, how
far is it consistent with the cease-fire
policy which has been accepted?

8hri Y. B. Chavan: Certainly it
goes against the spirit of the agree-
ment; there is no doubt about it

ot i T doar ¢ A T )
g # fF adi 10 adE 1 v
At fagifzar 7 ot arggre & ax¢ !
AT fRa ar s fad on vae dte |
wlo aq9 § v ar, 3. % AL H W]
w14t fawt g ?

Shri ¥ B. Chavan: I will require
notice for this,

Shrimati Jyotsna Chanda: May I
know whether the Government has
given any thought to the proposal
which was guggested on the fluor of
this House that border areas of Naga-
land should be cleared and the cx-
servicemen ghould be rehabilitated in

1887 (SAKA) Oral Answers 136
Shri Sham Lal Saraf: In view of the
fact thut the talks with Naga hostiles
have not been successful, may 1 know
whether Government is considering the
question of taking stern action against
those of the Nagas that are still at-
tempting to do these things in view
of the situation that has arisen now?
Shrl Y. B, Chavan: Certainly, we
are free to take stern action against
those people who are trying to lcave
Nagaland and come back with arms.
Shri Kapur Singh: Is an estimate
uvailable of the total number of
active Naga hostiles? If so, the House
would like to have it
8hri Y, B. Chavan: I think
assessment is there. Bul I do
think [ can give it here and now.

Shrimati Tarkeshwarl Binha: May
1 know whelher the attention of the
Government has been drawn to some
of the internul sabotage that is being
conducted by Naga hostiles outude
Nagaland particularly In places like
Manipur and, if so, doeg Government
think that it is a part of their con-
certed plan to have an internal sabo-
tage with the concurrence of Pakistan?

Shri Y. B, Chavan: We have taken
note of some of the sabotage activitieg
which are taking place outside tnhe
Nagaland area itself and stern meas-
ures are being taken against It

some
not

Payment of Pensions to Widows of
Army Personnel

+
( Shrimat! Savitrl Nigam:
*573. { Shri 8. C. Samania:
| Shri M. L. Dwivedi:

Will the Minister of Defence be
1 d to state the efforts made to

that area and also & border road
should be constructed parallel 1o that
area?

Shri Y. B. Chavan: Government has
given thought to these proposals, As
far as border roads are concerned, the
Border Roads Organisation  have
undertaken certain other roads, The
fdea Is not to have the road parallel
4o this particular border.

;emnve the difficultieg experienced by
the widows of the Armed Forces per-
sonnel in getling the pensions paid
to them at their residence?

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8. Raju): Pro-
vision exists for the payment of pen-
slon by money order, at the option of
military pensioners, In cases where
the pension does not exceed Ra. 100





